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control and its sensitive location makes
any trouble thete more than usually dan-

Plif scveral months there has been sim-
mering discontent regarding the recruit-
mont policy of the State Government and
it has finaily erupted in the Police firing
on Saturday in which a student has been
killed. Unless effective steps are taken to
sympathctically deal with thr genuine
grievances of the people of Poonch and to
generally redress the longstanding regio-
nal imbalances in the State of Jammu and
Kashmir, there is every likelihood of the
situation deteriorating  Turther,

The State Govermmnent will be well-
advised to appoint a judicial inquiry into
the Poonch incidents and also deal with
the decper problems with sympathy and
expedition.

x2° 34 hrad

MOTION RE: SITUATION ARISING

OUT OF RECENT COMMUNAL

RIOTS IN DIFFERENT PARTS OF
THE COUNTRY

MR. SPEAKER: Prof. Samar Guha.
PROF. SAMAR GUHA (Conuwi):

beg to move:

1

“That this House do consider the
situation arising out of the recent
communal riots in different parts of the
country.”

MR. SPEAKER: Motion moved:

“That this House do consider the
situation arising out of the recent com-
munal riots in different parts of the
country.”

Prof. Samar Guha.

PROF. SAMAR GUHA: Mr. Speaker,
Sir, the subject that we are going to
cuss to-day is & very semsitive one_pnd
8 hours time has bren allotted for it. 1 do
not-know in what mood our friends on all
sides will participate in this debate ﬁr-
ther it will be an acrimonious debate
accusing one another, apportioning. blame
on-one another, levelling allegations against
the former government o present govern-
ment or we will approach.the probiem
with & nationsl perspective and construc-
tive attitude so that the problers of com-
munal. troables can be resolved with a

nationsl will and not with any desire for.

having sy politicsl gain out of this debate.
. With  this preliminary obeervation, Sir,
1 mmn? L dn‘::'fww attention thatearlier,

by communal troubles or problems, we
uted to understand that there was scme
sort of trouble between two religious ccm-
munities like the Hindus and Muslims.

But, now, Sir, another problem which
has assumed rather a serious dimensicu
is the problem of the upper-castc Hindus
and the backward caste Hindus, That has
also assumed a kind of communal ten-
sion~~communal problem-—in our country,
It hag, further, been aggravated rccently
by what you may call “the caste conflict’
by the issue on the rescrvation of jobs for
the scheduled castes and the tribal peaple,

Sir, before 1 go into the problems on
how to tackle that, let us recapitulate for a
few minutes how this problem devolved
on us and why thil‘ﬁgroblcm assumed the
proportion as we ‘find it to-day ? It is
known to all of us that the communal
problem or the conflict between the
Hindus and the Muslims is a legacy of the
Britith Imperialism pased on us; it was
known to everybody that before 1905,
if we go thro the history, we did not
find anywherein the record ‘communal
riot’, ‘communal conflict’ but, at the
instigation of the British Imperialiem, to
pursue their divide and rule, in 1gos,
to counter the anti-partition agitaticn of
Bengal, the Muslims League was first
formed In Dacca by the Nawab of Dacca
for which Rs, 6 lakhs of moncy was given
That is how the communal riots started
in the country thereafter.

Sir, I come from Dacca, a place, which
is known as & plague spot of communa.
lism. We had the hest of relations between
the two communities as a whole. But,
Sir, we know that when the communal
riots used to take place~-it is known to all
of you—perhaps Dacca was the centre of
headquarters. There were two big revo-
lutionery parties of Bengal and, whenever
there had been any revolutionary action,
some kind of killing or shooting of a district
magistrate or some kind of an official took
place and, within 12 hours, there were sets
of people by whom the communal riots
would start, This was the beginning, It
was  experienced almost monthly, yearly
andinnumerably. We had experienced this.
‘The communal virus that was injected into
our body-politic and how it has assumed
and what it has assumed, its rolc, is all
known to us; thie worst feature of it, the
worst kind of it, we witnessed was, in the
days before and after partition. The
tragedy of itis that all our national leaders
who were crying hoarse against commu-
nalism finally succumbed to the ug]y pres-
sure of communalism and agreed to the
zlmizion of Indi:rz'n ‘the commlunal basin,

M,qh, afterw: , many guilt TSCDS
qun_guon discovered & new wo’; ‘Secu.
larism’ fot it. The word ‘sccularivm’ is
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nsthing but the admision of the guilty
criciencs; there is no word as ‘sccula-
rism'. [ d not now want to dilate on it.

But, Sir, that legacy of the British Im-
perialism is also the legacy of Partition is
still tinuing, We expected, all our
leaders that if we accepted the tion,
the problem of communalism will settle:i
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alrendy that I do not want to go into
counting or recoun the communal
happenings of the past or communal
happenings as theyare todayinour country
—tome arc thero—I want to draw yaur
attention that there are two basic aspects
to tackle the communal problems in
our country—when I say the communal
probleras it includes also the caste problems
not only it is between two religious commu~
nities now it has assumed another great
i between two caste  also.

forgood. But what has hapyp

Communalism has taken the shape of an
ideological institution in Pakistan. Com-
munalism has become the political/theo-
cratic ideology of the State of Pakistan.
After liberation of Bangladesh we thought
that atleast in one part of our sub-continent
the communal problem hay been given a
burial but, Sir, again that pro has

up there.

Sir, many people some times felt why
on the Floor of the House I was very parti-
Bangladeis sad the fmics of Bungladeis,

an issues of Ba .
I was misunderstood by a few of my friends
from the minority community. It is not
known to many of you that 20 lakhs of
stateless minorities are roaming about in
West Bengal, Tripura and Assam. The
have been driven out from Bangladesh, 1t
is not known to many of you because the
press also does not give any publicity, The
minoritis are living the life of serfs—
they have no political or economic freedom,
Horrible things have happend. 1 do not
want to create any sentiment in this House
but what I want to say is that because
regularly minoritics are trekking into India
along the borders of West Bengal, Tripura
and Awam lakhs of people who are living
1 Our government does not want
to give them citizenship and you do not
know that this is a potential kind of threat
to communal peace in our couatry.

8ir, I want to draw your attention onl:
to the faet that although we are trying an:
we will be trying and it will be our regional
duty to seeI nnotwmtjo use the word
uty fo u trae nationals

ism does not
discriminatc between any community but
if we are really true to our nationalism,
then whatever may be the constraints
cither of the propaganda of thepcrati
State of Pakistan or the attitude of the
. Bangladesh Government towards the
minorities at present, I am mentioning these
two baslc aspects because they are the basic
go:nﬁnl threat to our Indian nationalism.
knowing even that we have to take
bold and courageous steps to see that our
concept of nationalism is not in any way
vidsted by any c_:docmmpnll comidem or
any caste consideration or any kind of
divhsive consideration.

Sir, with this preliminary observation
agsitata mwg'; preliminary obsery m
want to draw your attention, as I have

P of
There are certain basic issues:
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Number one, ‘the basic sspect , is the
rights of the minorities, the rights of the
scheduled Castes and the others. ’

Wiat are shle cights? What are theie
denied to gm ? ﬁmé':r'un.wv:
them? ’l’hnkoneugect, 3

munal  riots &
thclnﬁmt. We find some kind of atvo-
cities, %unhmwy, we
find today is N -I-:'- thi or
even o 2, OF even an
E‘t:yp, got mﬂylmy P
ey of the minaritas? " doary ko
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T there axe some incldents i Aligarh,
if there” arc some communal m,
soraewhere, immediately there is a cry.
They are crying hoarse. ' The Preas will be

ving wide publicity. The leaders from

e and there, from this party or that

party, will be rushing to that spot, issuing
statement after Statement., They will try
to go to the Press, go to the jo, go to
the TV, bring issucs on the floorof the
House and so on,  But what is the basic
issue? Why should these things ha%‘m?
They have not gone ingo them. ‘These
issues have not been highlighted. Similar
is the with the Pteu,inregrdtocate
cgnﬂicr, l;:: di W or the incid
that are happening. ¢ are very hay
with the constitution of the S?hcdm
Castes Commission, but we have not gone
into the basic issues. What is it that is
affecting the lives of the scheduled castes
and the tribals? That, we have not gone
into. But whenever there is one incident
of atrocity on a harijan anywhere, imme-
diately thousands of people try to go there,
Even some of the big leaders, just getting
over clephants, almost rush to that place.
ilnlermpﬁom) It is known to all of you.

don’t want to mention. They pose as if
th.eir heart is breaking fﬂr the harijans and
minorities. They ¢ oarsc. LTS
their heart is bleedinz They say, tht;'y hnvz
a bleading heart.......

SHRI P, RAJAGOPAL NAIDU
Chittoor) : How can you say that their
tis not bleeding?

PROF, SAMAR GUHA : Now, Sir
as I aid, in this country what we find is
this, we don’t go into the basic issues, but
ouly certsin comimunal incidents or certain
This is 0 only about harijans of & particular
choj d‘n:;e A If there are some bari-
Jjuow, if there.is some clection potentiality,
only those harijans are cared, lndn:
House . when I raised the issue of Danda-~

karanys, about one lakh harijans who have
i d from Dandal o West

o
-
i

SHRI YESHWANTRAO CHAVAN
(Satara): ¥have notsaid a word yet.

PROF. SAMAR GUHA : - Your face
gave an’ indication that I have uttered .
some wrong word.,

SHRI YESHWANTRAO CHAVAN :
I am speaking afier you.

PROF. SAMAR GUHA : 1 am very
happy. Now, I want to know one thing
about the communal riots. Is Aligarh the
only incident? Hundreds and thousands
of such incid have happened ecarlier
also and these are h;;g:\’ing now as well,
Are the atrocities on ijans a new thing
in our country? It is a social crime which
has existed for thousands of years and it is
the result of that.

»

Sir, what ¥ was trying to impress on the
hon. Members of this House is that un-
fortunately the basic issues mhting‘w
minorities, relating to Harijans ve
not been discussed by us in this House.
Only the communal ha ings or atroci-
ties on Harijans have received the attention
of the Housc in a disproportionate way. I
want to draw your attention again to the-
institution of Minorities Commission. You
know, Sir, Mr. Chavan and other hon.
Members will also ber, that in 1950
afier the Nehru-Liaquat Pact, we had our
Minister for Minocitics Affairs_here and
they had their Minister for Minoritics

irs in Pakistan. Itis known
thag not only at the State level or the dis-
triﬁ level, tl:et &hey f}ﬂegeverywhe&e in

es. Now,
we have constituted the Minorities Come
mission, I am afraid, it will not be of an:
help, any utility at all. Why? I will
come to that later. Similarly, the setting
up of the Commission for Scheduled Castes
and Scheduled Tribes or reservation of
seats for them, will not tackle the real pro-
blem, mor we will be able to find a solution
for the mnﬁ in the count:y, the
tragic ha in the country that we
have today. A:s; said, it will noty solve the

bugic problem.

We. bave to differentiate between the
basic and other isues. In regard to the
basic aspect, we have to welcome the awak-
ening among the minority communities and

aw. among the scheduled castes
mmaguled . We have to wel-
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was created, We have to welcome such
agitation from the minority community,
the Muslim  community particularly,
who have been the worst victims of parti-
tion; it is not the Hindus, but the Muslims,
who were the worst victims of partition.
We have to get rid of that psychosis. Their
leaders fled away to Pakistan and they
enjoyed all the power and everything, and

the others, the poor people, were left here. .
(Interruptions)

From that standpoint, whenever there
arc fundamental issues, we must see, how
and as early as possible, the political
distinction between the minority and
majority communities can be sorted out.
We can create an atmosphere, a socio-
cultural atmosphere and also  political
atmosphere—why I have used the word
‘also’, I shall tell that later—to create a
feeling in the country of oneness. We are
one, we are undivided; we may belong to
any community, we belong to India as true
sons of India according to the spirit of
Indian nationalism. In that perspective,
whenever there is an agitation from the
side of the minorities, we should welcome it.

About the scheduled castes and scheduled
tribes, I am reminded of what Swami
Vivekananda had said. ...

SHRI NATHUNI RAM (Nawada) :
On a point of order. The hon. Member
is speaking at the top of his voice, but what
is the strategy being suggested by him in
order to eradicate this evil that has been
there in our society? How can we get rid
of the evil of untouchability and the attro-

cities being perpetrated on the untoucha-
bles?

MR. SPEAKER : There is no point of
order,

PROF. SAMAR GUHA: I had a talk
with the hon. Speaker; the communal
situation means both religious communa-
lism and caste communalism.

MR. SPEAKER: Prof.  Guha,
you have taken already 21 minuts, only
five minutes more.

PROF. SAMAR GUHA : Usually, the
practice is that the Member who initiates
the discussion on such a debate gets half an
hour.

MR. SPEAKER : All right, I shall
give you halfan hour.

PROF. SAMAR GUHA : I do not
want to echo, but I would remind you of
what Swami Vivekananda said. He said:
te the upper classes go into oblivion; let
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the New India arise from the houses of
the tillers, from the houses of washermen,
from the houses of low castes and of those
whom we dealt with as shudras. There-
fore, if there is an agiation, even an excess,
from the side of the scheduled castes people
as the British used to name theme=nd also
tribals and from the side of those under-
dogs and oppressed and suppressed people
who were treated as serfs for thousands of
years; we will welcome their agitation—
but not for political purposes. All of us
will welcome, and the country and all the
political parties should welcome the agita-
tion of scheduled castes and scheduled
tribes to assert their basic and economic,
politicals, social and cultural rights.

I want to know one thing: are we really
determined to see that these communal
incidents and class conflicts are blotted out;
are we capable and can we do it? Yes, we
can do it, provided all of us —sitting here —
do not try to show our fingers there, or they
do not try to point their fingers here. We
must realise that we are all sinners, either
to-day or earlier. There is no qualitative
distinction between the sides. Earlier
there might have been some  sins.
To-day we might havej committed
some sins. But it is a matter of national
shame—what we have committed on mi-
nority communities shame for all of us. It
is a matter of national disgust for all of us,
It is most important to see whether we
will tackle this problem of the minority
communities and also the problem of caste,
from a national perspective. If we do so,
the first and foremost, crucial point is that
we have to take a pledge that we will deal
with all the communal issues and all the
caste issues —not from the party standpoint,
but from the standpoint of our national
objectives. (Interruptions) This is the pre-
requsite, if you really want to solve this
problem. If we do so, it will be possible
for us to create a national will — not by a
microscopic minority either of any commu-
nity or any caste—against hooliganism
or any kind of atrocity whether it comes
from this side or from that.

There are only a few criminals and un-
social elements taking advantage of certain
factors prevailing in our country, and of the
situation whenever there is any communal
or casteriot. In Aligarh, was it a commu-
nal or religious issue which was involved ?
There were certain conditions there.
Taking advantage of those conditions, the
criminals and un-social elements acteu.
What did we do? Immediately, we the
politicians tried to take advantage of the
position and to exploit the position for
party purposes and political purposes.
And there is a competition between one
another in issuing statements and in going
here and there and bringing the issue
before Parliament. We just point the
finger and say: ‘“They are the criminals”,
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taking advantage of all those communal
happenings and also the atrocities on
Harijans. It is the paliticians, I shovld

' say, who are responsible and we have
been the instigators, We have been using
the communal situation as vultures and
rats. We have turned into  political
vulturisions and  pclitical rats. The
vultures always try to fcast on things.
When I say ‘“‘We the politicians™,
I do not distinguish between myself
and other friends. We politicians try to
take advantage of every political happening
in this country; and like political rats,
we try even to spread the communal viru,
and even communal conflict between Hari-
jans and others, only for our electoral pur-
poscs, and political purposes. We say:
*‘I{ere, the Harijans are with us; there, the
the Muslims are with us; and
elsewhere  the caste  Hindus are
with us.””  All these things are done with
political motives. If there is any criminal
to-day in the country responsible for the
communal happenings, it is the political
partics as & whole and the political system
as a whole, 'The politicians have created
a climate out of which this communal situa-
tion has come about,

MR. SPEAKER : Is it the pleasure of
the House to sit for five minutes nore so
that Prof. Guha may be able to finish?

13 hrs.
SOME HON, MEMBERS: Yes.

PROF. SAMAR GUHA : If
we want to deal with communal
bappenings  or cante conflicts
the first pre-requisite is this: can we
in this House pledge ourselves that we will
not view these x‘:‘ommund happenings or
caste happenings from party standpoint or
poli‘icnll'?!:nd int buﬂrmm the national
standpoint ? ereby we create a national
emotion all over the country. (Inierruptions)
If we take this pledge we shall tackle this
issue on a national perspective, it is the
duty of the Prime Minister to revive the
National Integration Council, not in the
old way to make it a debating socicty, but
the National Integration Council should be.

ledge thas wherever there is & communal
e or there is a caste conflict, members

of the National Integration Council will
visit that area and ne political party will
imye & scpmete statoment, no political

shal jointly,tackle it and .we thall jointly
In e e e omat
n we 10 (]

the Press alsg/ We should try-and. sk the

itical party or a political element should

given publicity by TV or radio or news-

per ; only statements issued jointly by the
Kl.niomd Integration Council, only that
should be given publicity. .

This is not cnough, Certain administra-
tive measures have to be taken, Finstly,
the office of 1.G. has to be created for each
state; it should be strengthened by intelli-
gence cells, In each state sensitive areas
have to be mapped out; a list of anti social
clements, criminals has to bc prepared.
The anti social elements, the criminals in
those places, whenever there are incidents,
thc( magnify it and take full advantage of it
Ialso suggest that there should be special
courts to try expaditiously communal
offenders and caste offenders. I willgoa
step further; even preventive detention for
one or two months in the case of communal
or caste offender should be reintroduced

for that purpose. I am to collec-
tive finc; i!*i): a failure o':‘ptﬁc government
and of the political parties. 8o or go per
cent of the people are peaceful; by this
method you apportion the blame on
them; imposition of collective fine is absolu-
tely wrong idea. I am not going into the
-social and cultural and other aspccts. In
our country culture, art, music are a uni-
fying factor, When you hear Bismillak-
Khan or Bade Ghulam Ali Khan or Vilayat
Ali Khan's music, do we think that we are
hearing the music of Muslims or when
Ravi Shankar plays sitar and we hear that
music, do we think that we are heann%:he
music of a Hindu. In India we have
developed such a wonderful cultural
synthesis, a wonderful synthesis in art.
But we have not applied our mind to the
basic issue. 1 will end by saying onl_{ one
thing. The minorities commission will not
do; the Scheduled Castes commisvion will
not do. Even rescrvation of seats will not
doj; reservation is taken advantage of by a
few vested interests of the oppressed, ‘sup-
promed and depresed classes. T have
no time to explain it' now, but it is
necessary for che Governriient to constitute
@ Backward Clases Comussion  waich
wiligointo the problems ofeconomic back-
waraness not of the scheduled cautes, rot
of Harijans, but of the niinoritics also and
also go through the social and ather cona-
traints that exist.  On the baiis of thar, a
Backward Classes C should be
immediately constituted.  We have talked
8 lot about the development of backward
arcas, The earlisr Government or this
Goverhiment ¢éan point out thar these are
the - areas where Harijans or backward
commmitics arc there. But have they
taken up- socio-economic development
for tackling the basic issyes’
and for their upliftment? We have not
taken that, -
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MR. SPEAKER : You have made the
point.

- PROF. SAMAR GUHA : Yes, Ihave
made the point. I will get some time Jor
reply aiso. I will again conclude bv mak-
ing an appeal to all the political parties
togiveup behaving like political vultures
or political rats. Only then 1, will be possie
ble for us to tackle the communal and caste
problem in our country.

MR. SPEAKER : The House stands
adjourned for lunch till 14.03 hra

23,07 hra.

The Lok Sabha adjourned foy Lunch till fioe
minutes past Fourteen of the Glock.

———

The Lok Sabha re.asy. mbied after Lunch at
ten minutes past Fourteen of the Glock.

[Mn. SpeAKER in the Chair)

MOTION RE : SITUATION ARISING

OUTOF THE REGENT COMMUNAL

RIOTS IN DIFFERENT PARTS OF
THE COUNTRY-—ontd.

MR. DEPUTY-SPEAKER : Hon,
Mcmbers whose subsutute motions have
been circulated and who desire to moveany
of them may send slips to the Table within
;? minutes indicating the serial numbers

the substitute motions that they would
like to move. These substitute molions
will be trcated as moved.

SHRI VASANT SATHE (Akola) : 1
rise to participate in the discus.ion on the
motion moved hy Shri Samar Guha on a
subject which is at once of a very serious
imp>rt and importance for the whole coun-
wy.

The first and foremost point that I
would like to make is that cosaraunad riots
have been taking . in our country
because of the chauvinist attitude of the
majotity commMuaity, brcause one thing

t has to be -remembered is that
communal riotscan never take placein any
§:ﬁmmlunitﬁ'at the.'m;cmm dc::maﬂmlnor-
ity. In the pre-in ce . period it
was tsid that thi, wuizine at themhmw
of the British who used the divide and rule
theory aad provoked, but after independ.
ence , if the majority comraupity had adopt-
od a correct ap h ds the mi
ties, there need nos have been any recur-

rence of communal violence in this country,

In this context, I want to put the blame

sdquarely at the doorof those who have
heen preldxing Hindu chawvinism, Hindu
i nadonalism with

equating

£

[
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The first test of Fascism is this chauvinivm,
racial or religlous, Hitler told his prople
that they bel to the Aryan race,
which was superior to alt other people |
und races 1n the world, and he inculcated
that fanaticism into theminds of the youn
people of Germany.  Similarly, Mu solint
also  started the Fascist  movement in
Ty, which in its very meaning show. &
political party repre cnting a nationalis
reaction agai ialism and jsm,
Thisia the meaning ofthe woid**Fascism”™.
¥t was started in 1922 by the people who
came to er in Ttaly, the Fascist Partyo
Italv, ¢ violent means, and it died only
1n 1943 with the defeat of Fasciim, of
Italy and Mussolini.  So, the basic chara-
cteristic of Fazci.m is chauvinism, narrew
secaron religiou: fanaticism, which is incul-
cated an the minds ol the people.

The second characterisiic is to create a
fanatic cadrs of people and (o give para-
militar~  training. If you see, the RSS
cult was based on the Hindu saskhravada
fanaticism inculcated in the minds of the
people who were caught young.......

AN, HON. MEMBER . You have been
a member of that,

SHRI VASANT SATHE . 1 have told
you before that. That is why 1 can say
with Knowledge. It is to catch them
young in the name ofsport..; thev céme and
and they are told ali those historical storie,
enti.cly loaded in favour of one religion,
one ity, inst other H
ties, against Gandhi, against Nehru,
everyone and, then, brain.wa.h  them,
makethem fanatics with blinkers on.

When such & geperation i created,
what you see is Navmans in Aligath, It
i.not that Balasaheb Deoras or Subra-

i S y or body has to give
an order. What has ha ed in Aligarh
is most u:I;fortu'rme. o not go by my
report. reproduce  here quotations
from the report given by an in%fpfndent
body, of Shri Mukundsn' C. Menon and
Shri Sumanta Banerjee who belong to an
oxmﬁon which is headed by Shri
Gobind Mukhoty who, during the Emer

ency, ‘was a champion of the Janaw
M 8o, no one can makean allegaticn
that they are bigsed. What do they say
it thelrreport? Justrrad thatand come
to “your own ‘conclusions,

“ Onthe verv first page, they say :

:'Em after two weeks of the
events we felt thar the deuntion was atill:
tonse. This ishecause the di-turbmmces




